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Title: Papers laid on the Table of the House by Members/Ministers.

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION (SHRI VIJAY GOEL): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English
versions) of the National Sports Development Fund,
New Delhi, for the year 2014-2015, alongwith Audited
Accounts.

(i) A copy of the Review (Hindi and English versions) by
the Government of the working of the National Sports
Development Fund, New Delhi, for the year 2014~
2015.

(2) Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 6585/16/17]

THE MINISTER OF STATE OF THE MINISTRY OF POWER,
MINISTER OF STATE OF THE MINISTRY OF COAL, MINISTER OF
STATE OF THE MINISTRY OF NEW AND RENEWABLE ENERGY AND
MINISTER OF STATE OF THE MINISTRY OF MINES (SHRI PIYUSH
GOYAL): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English
versions) under sub-section (1) of Section 394 of the Companies
Act, 2013:-

(i) Review by the Government of the working of the
Singareni Collieries Company Limited, Kothagudem,
for the year 2015-2016.

(ii) Annual Report of the Singareni Collieries Company
Limited, Kothagudem, for the year 2015-2016,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons
for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 6586/16/17]

aypftor R siquerr 3 s #ickt (oft 291 urer mea): ar=ier ardicen, # Breferf¥aT ug e vea w T § -
(1) (vw) olglerel Fecl A5A Sucwdic weRlt, o fGectt & ot 2015-2016 & it
yferdigor &t was yfer (fBodt aen aE)sh 2izaszun) den caudifdm Ay,

(aY) otgmere Fee1 Az Jacmite waldt, orf Becht B ot 2015-2016 & wrfwo
ot e gt wften & vw gfer (Rodt aen aEpsh sivasur),

(2) swfer (1) 3 sfeafiaa ugl @t 2 ueer w uxE 3 gu fcwa & wreur gefor arer Raeur (fBodt aen sEpf i),
[Placed in Library, See No. LT 6587/16/17]

e FHAErel, o16) e afiz sien Fzgivr siguer 3 s s (3, Fcha eiftrmer): sreer adicen, & Rrererfeifo e 2w yeer uz Fxa § -

aifel $ecal damerer sReeze sifw arcz wus clus ddewic, degz & af 2015-
(1) (ew) 2016 & aiftfas yferger 61 vas gfer (Bodt aen sE)Eh 2swasu) |
o



(a1) oiiel $veol Sisrore sReee siiw arcz wrs dvs Aoswie, degz & ad 2015-
2016 ¥ wrims 61 A3wr g etlsn & @iy 9 R (Bedl aan speh
JFma)|
(2) 3ugfer (1) 3 sfeatioa udi @1 390 ueel W 3xw0! 3 gu fewa & anul gollel awen o (&edt aen sEREl sizaa),

[Placed in Library, See No. LT 6588/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI JAYANT SINHA): I beg to lay on the Table a copy each of
the following Notifications (Hindi and English versions) under Section 14A of the Aircraft Act, 1934:-

(1) The Aircraft (Sixth Amendment) Rules, 2016 published in Notification No. G.S.R.994(E) in Gazette of India dated 215t
October, 2016, together with an explanatory note.

(2) The Aircraft (Fifth Amendment) Rules, 2016 published in Notification No. G.S.R.997(E) in Gazette of India dated 24th
October, 2016, together with an explanatory note.

[Placed in Library, See No. LT 6589/16/17]
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